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X HATAT
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Has, 13 TFqavy, 2025
T (Herree) AfEHaH2008 FT 4TRT 20A F TEd

FT.3M. 4670(37).— FeTT TLHT 7 ¥ ATATHW, 1989 (1989 FT 24), UF Too (Hemed) Afa=aw
2008 (2008 =T 11) (& =% ok TeTd 3% Atz Fgr 1 gl) f¥ &7 20 T F @< (1) g J&d
AITRFAT T TINT FXd g4, TS THTLTT &I ST o THTT il Al TSI o ford, ag o, et gterg e
THY IUTHG ATGHAT § AT 197 8, Aerrg 7 F e e § “gHar fiw Wt a9y 9€ area” f
TarerT Yot TRATSAT o TASToTas, STeror, Tered i =T & ford Tuferd §, UHT S{FH T 3Tid e & ey
o = et gl

I 0 ¥ fRaaes Frs ==ht, Toa § =9 AfSg=aT & e & a7 19 7T & fiaw, 355
srterte=m o &meT 20 = T ST-4TT (1) o el ST TS o forT UHT S o SSiq ST STF0T & g §
AT FT AT

A UHT AT, AT TR TATd SUTAART ATEHTLT FHIATAL, HISTeRT1d, [T e, 7gerg
1 forfaa & fBrar ST i Soek e Suaiota FT 3fiY Terd ITfershTey Serashal Fl SAhd €9 F T
el =aEmdT & ATea | qHATS A7 TTHL TG HAT A UH ATl 0l AaTs Feed TAqT UHT ST FeA 6
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ToETd AR TS 2, oI qere ITfarsrTeT srareTeh Ter, Saer gTeT, AT AT el 7 ST FT TR IT STATATT
T qHTI

3<% arfarfaae Y amer 20 = i IT-a7T (2) F Afer wery ey gy T e wre s siaw
gl
TH ATEAAT & T AT AT A FT L@ ST T 6 T AL I9e g 3T Faaeg sahr
FTT | ITTARTE o ST FrATad | IART HLreqvr Foham ST &t 2l
LA

HETY TS & AT el & qIhT 1% % Siaid Fehl¥ SATaeT 3T qonTa T FT TeH TTIeeRTT srIid
YT SIfehTeY, ATSTenTa & oTefiF e Yo aRA ST “dgaea e d1€ Il a9=1T (261 Km) 5
AT ” o forar rfSTa ot ST ATeft STHT T S3=T AT I Ted wferm Eaer:

. 7/12 % | §9TeA
b GELES

3. e T . | MU | FqER | &
g | T gy | T LA T AT el TEdt | FTEST | (B

@ Q) | AR

FAE HUT 194
THeT TohET forE
e ooy for
T SaTH 90
UIREIERACIREIES
IR PR
AT T TETH (94
YECICIEAEEIREIE
1 86/2025 | STa@T1 | aT&X q&wf-ﬁ% 136 1 40.03
Hremars ATy o
LRI T
T FITET AL
ARETS 397 AlE
TEHI TITT AlS

0.98

TTHT T AlE

FHES AT TSNS
TS &
EIERERERLNEES
2 | 86/2025 | STE@T | ATEX LR 139 1 18.34
AT @ HHTes
3 | 86/2025 | STa&T | gT&EX THATY TR (HeTes 181 1 4.39
Zery fesataw fmee




[T &% 3(ii)]

HILT =T TSI AT

AT T A7

SERH

7/12 %

(3. 39

&

)

AT THRATT [T

qrTaTs ATy foEre

IREICCEIRREE I

st FeATy feTe

397531 qTTaTS a1
e

OIS AT TS

.97.5.31TE qTLETS AT
EEIE)

TBT HgYT Sfa¥

AT &1

TR FETH HaTes

FRCICIER R CIERE LI

Ot 3G AT

TATHATE® &

TfTer uEwATT HETS

AT HIfehaT Fare

TSR O UTeH T2A1T

I qETH He e

HaTas 399 g1ad

ATAA TS ST HaT3

Ot SEANT STEa

THAT ATTERd HHe
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AT T A7
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86/2025
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RIEGICIRIS EE RS I IR

STEITT T AT
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86.32
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1 | 87/2025 | g mE

HFA TS GHTD

EIECICAEEIS IRt CA
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STATETE, AT AR

A(HTH TS gHTD

178

ARTE THTH AT

FAEHETE ATATHG AT

HETed Ul gHID

IESRICICRCECILES

FAHTAT fhra e

2.18

2 | 87/2025 | qeRTE

= e ——
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S PEIRRCIEIE ke

[enN o .
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foraerfr

FAHTAT e e
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et | 7112 % %r;r:?r
ST m:}:r STET T ATH g . Hi’gﬂ ;ﬂz c.
T & a0 | aw)
4 | 87/2025 | IoTE | UTET TBUEE ITH T80 183 1 0.62
ST g F=ET
HTET AT AT
g T AT
5 | 87/2025 | Fewrme | ATRT ﬂqd'“@ﬂ%'u' 184 1 1.06
ST FTEET 2T
Ararars foramsit =
e ArE™ Tere
FHAGTS TS TBTE
HATE ATHIA TT51S
AT H &
7.40 | 0.15
T g 9T | 89X
w9230

[®T. §. G197/ANG-Beed-Parli Vaij/Fakir Jawala & Telgaon VIg/20A
AT T TS, &I T stferehrt ([Hwion)

MINISTRY OF RAILWAYS
(CENTRAL RAILWAY)
Mumbai, 13 October 2025
Under clause 20A of the Railway (Amendment) Act 2008

S.0. 4670(E).— In exercise of the powers conferred by sub-section (1) of Section 20 (A) of the
Railways Act, 1989 (24 of 1989) (hereinafter referred to the Railway (Amendment) Act 2008 (No.11 of
2008),), the Central Government, after being satisfied that for the public purpose, the land, the brief
description of which has been given in schedule annexed hereto, is required for purpose of execution,
maintenance, management and operation of Special Railway Project, namely Ahmednagar-Beed-Parli
Vaijnath New Line in the District of Beed in the State of Maharashtra, hereby declares its intention to acquire
such land.

Any person interested in the said land may, within a period of thirty days from the date of publication
of this notification in the Official Gazette, raise objection to the acquisition and use of such land for the
aforesaid purpose under Sub-Section (1) of section 20 D of the said Act.
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Every such objection shall be made to the Competent Authority namely, Sub Divisional Officer,
Majalgaon, District Beed, Maharashtra in writing and shall set out the grounds thereof, and the Competent
Authority shall give the objector the opportunity of being heard, either in person or by legal practitioner and
may, after hearing such objections and after making such further enquiry, if any, as the Competent Authority
thinks necessary, by order, either allow or disallow the objections.

Any order made by the Competent Authority under Sub-Section (2) of Section 20 D of the said Act
shall be final.

The land plans and other details of the land covered under this notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE

Brief description of the land to be acquired, with or without structures, falling within the Special
Railway Project “Ahmednagar-Beed-Parli Vaijnath(261 Km) New Line” of : Fakir Jawala & Telgaon
villages in Dharur Taluka under Competent Authority for Land Acquisition and Sub Divisional Officer’s
Office, Majalgaon, District Beed in the State of Maharashtra.

Total

Name Land Area

LAC Land Holder's Survey . as Acquisition
Sr.No. of Taluka Holding

No. . Name No. per Area (Ha)
Village method

7/12

(Ha)

Kuchroo Keshav
Shide
Ramesh Kisan
Shinde
Jirba Ganoati
Shinde
Dasu Devrao
Shinde
Gayabai Ram
Shinde
Bhartiya Railway
Babasaheb
Sakharam Shinde
Shevantabai Jija
Shinde
Prabhu Sakharam
1 86/2025 | Jawala | Dharur Shinde 136 1 40.03 0.98
Neelabai Sakharam
Shinde
Sarkari Gairam
Bansi Chudaji
Chaure
Sagarbai Dashrath
Londhe
Lakshman Dashrath
Londhe
Ram Dashrat
Londhe
Kesarbai baburao
Khandagale
Samike Area
Baburao Kisan
Shinde
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LAC Name
of

No. Village

Taluka

Land Holder's
Name

Survey

Land
Holding

method 7

Total

Area
as Acquisition
per

(Ha)

Area (Ha)
/12

86/2025 | Jawala

Dharur

Sarkari

139 1

18.34

86/2025 | Jawala

Aabasaheb
Sakharam Misal

Eknath Shankarrao
Misal

Dashrath
Vishvambhar Misal

Dhanraj Eknath
Misal

Tarabai Navnath
Misal

Gayatri Navnath
Misal

Bhagyashree
Navnath Misal
a.pa.k.i Tarabai
Navnath Misal

Ganesh Navnath
Misal a.pa.k.i
Tarabai Navnath
Misal

Dharur

Neha Mahesh
Thombare

Samike Area

Prakash Sakharam
Misal

Dwarkabai
Bhagwan Misal

Rani Uddhav
Jadhav

Samike Area

Satish Eknath Misal

Subhash Mokinda
Misal

Nujhat Began Misal

181 1

Suresh Sakharam
Misal

Mandabai Uttamrav
Sable

Lalasheb Janardhan
Misal

Rani Udhdavrav
Jadhav

4.39
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Sr.No.

LAC
No.

Name
of
Village

Taluka

Land Holder's
Name

Survey

Land
Holding
method

Total
Area
as
per
7/12
(Ha)

Acquisition
Area (Ha)

Rameshwar
Balasaheb Misal

86/2025

Jawala

Dharur

Balasaheb
Sarvotam
Deshpandey

Bhartiya Railway

Waman Sarvotam
Deshpandey

Harebhau Sarvotam
Deshpandey

Aanant Sarvotam
Deshpandey

183

8.38

86/2025

Jawala

Dharur

Raghunath
Dnaynoba Tidake

Shrimant Bhaurao
Munde

Sunit Ananr Munde

Somnath Anant
Munde

Savita Kailas
Sonavane

Anuradha Shrikisan
Nagargoje

Samike Area

Raosaheb Rambhau
Munde

Injemaia Ashruba
Munde

Hanumant Bhaurao
Munde

Kmailbai Abhiman
Tidake

Ravi Balasheb
Tidake
a.pa.k.Balasaheb
Raosaheb Tidake

Kmalbai Abhiman
Tidake

184

6.22

86/2025

Jawala

Dharur

Anand Kumar
Devidas Deshmukh

Navnath Maroti
Munde

Narayan Devidas
Deshmukh

Bhaurao Vithoba
Munday

Makardhvaj maruti

Munde

182

8.96
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Sr.No.

LAC
No.

Name
of
Village

Taluka

Land Holder's
Name

Survey

Land
Holding
method

Total
Area
as Acquisition
per Area (Ha)
7/12
(Ha)

Satish Baliram
Pasange

Bhartiya Railway

Babasaheb
Shesherao Munde

Subhabai Shesherao
Munde

Ramkrishna
Shesherao Munde

Mandodhari
Balasaheb Tidake

Samike Area

Sudhir Sumantrao
Deshmukh

Suresh Sumantrao
Deshmukh

Sudhir Sumantrao
Deshmukh

Sushma Ganesh
Pedgaonkar

Samike Area

Deivshala
Machhindra Munde

Krishna Nivruti
Bade

Total

86.32

Ha 0.98 Ha

87/2025

Telgaon

Dharur

Ankush
Pandharinath
Dhumal

Abhiman Bhikaji
Dhumal

Ganpat Rambhau
Dhumal

Janabai baburao
Bangar

Baliram
Pandharinath
Dhumal

Bhagawat Tukaram
Chothave

Laxmibai
Tatyasaheb Lagad

Mahadev Pandhari
Dhumal

Vijay Baburao
Bangar

Vanmala Shrikisan
Lagad

178

2.18 0.15
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LAC

Sr.No. No.

Name
of
Village

Taluka

Land Holder's
Name

Survey

Land
Holding
method

Total
Area
as
per
7/12
(Ha)

Acquisition
Area (Ha)

2 87/2025

Telgaon

Dharur

Devidas Pandurang
Chauhan

Laxmibai
Tatyasaheb Lagad

Surajprakash
Shondiram Kalantri

Aniket Dipak
Bangar

Anoop Dipan
Banganr A PaK
Shivshakti

Vanmala Shrikisan
Lagad

Bhartiya Railway

179

1.83

3 87/2025

Telgaon

Dharur

Sarjerao Baburao
Dhumal

Prayagbai Sarjerao
Dhumal

Bankat Sarjerao
Dhumal

Navnath Sarjerao
Dhumal

Samike Area

Anoop Dipan
Banganr A PaK
Shivshakti

Bhartiya Railway

Navnath Sarjerao
Dhumal

Bankant Sarjerao
Dhumal

182

1.71

4 87/2025

Telgaon

Dharur

Gaulanbai Uttam
Chauhan

183

0.62

5 87/2025

Telgaon

Dharur

Aasaram Pandu
Chavhan

Panda Hona
Chauhan

Chandu Pandurang
Chauhan

Devidas Pandurang
Chauhan

Shrimant
Pandurang Chauhan

Ambadas
Pandurang Chauhan

Aasaram Pandu
Chauhan

Totabai Shivaji

Pawar

184

1.06
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Total
Area
LAC Name Land Holder's Survey Lan.d as | Acquisition
Sr.No. of Taluka Holding
No. . Name No. per Area (Ha)
Village method
7/12
(Ha)
Khimabai Bhanudas
Rathod
Kmalbai Pandurang
Rathod
Sakhubai Namdev
Rathod
Samike Area
Total 7.40 0.15 Ha
Ha
Grand | 93.72
Total Ha 1.13 Ha

[F. No.: G197/ANG-Beed-Parli Vaij/Fakir Jawala

&Telgaon VIg/20A]

AVANISH KUMAR PANDEY, Chief Administrative Officer (Construction )
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